BENCH-I NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

CP(IB) No.615/KB/2018
CA No. 635/KB/2018

CA (IB) No. 652/KB/2018
CA (1B) No. 722/KB/2018
CA (1B)No. 778/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 27™ AUGUST, 2018, 10:30 A.M.

Name of the Company Sri Munisuvrata Agri International Ltd.

Under Section 10 IBC
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ORDER
Ld. Counsel for Financial Creditor, for Corporate Applicant, for Punjab & Sind

Bank, for Basudev Chandra Mullick, for Centrum Financial Services Ltd., for

shareholders and for Sleepwell Industies is present.

All the respondents are directed to file reply affidavit within 7 days by serving
copy of reply affidavit to the respective applicants. Applicants are directed to
file rejoinder, if any, within 7 days of the date of receipt of reply affidavit by

serving copy to the applicants.

List all the IA and Intervening Application for hearing along with CP on
14/09/2018 at 12 O’ clock. Sd

e
(Jinan K.R.)
Member (J)



